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FINANCIAL EXPRESS

NORTHERN RAILWAY
NOTICE FOR E-AUCTION
Senior Divisional Commercial Manager/Freight, Delhi Division, Morthern im———————————————————————————————————————————————————————————————————
Railway, in terms of Railway Board lattar no. 2022MCIFMT 004 dated 13.06.2022,
invites bics through e-Auction (www.ireps.gov.in) for leasing of parcel space of SLR CINEVISTA LIMITED. e 4w Lm Union Bank A i
compartments in following trains originating from Delhi divislon for a period of two Regd. Office : Plot No.1, Gandhi Nagar, L. B. 5. Marg, Kanjurmarg West, Mumbai-400078. : Bra n Ch fol ce. Halthal EEB, KAHNAL
years as per schaduls given bedow:- CIN - L82130MH1987TPLC107871

R Ry T R A
- 12265(F1, F2& R1), 12562 F1), 14014 (F1)-12.10.2022 3t 11:30 am. EXTRACT OF THE STANDALONE & CONSOLIDATED AUDITED RESULTS FOR THE POSSESSION NOTICE (FOR IMMOVAEBLE PROPERTY) [RULE 8(1)

< 12428(F1), 13814 (F1), 22418 (F2 & R1)- 13.10.2022 at 11:30 am. QUARTER & YEAR ENDED 30TH JUNE, 2022 (R=. in Lacs) Whereas, the undersigned being the authorized officer of the Union Bank of India under the Securitization

Important notes: and Reconstruction of Financial Assets and Enforcement of Security Interest {Second) Act 2002 and in
1. For more information, requirement and various aspects regarding these e-Auctions, i, il ga :g;:: ; g; :g;:;: g_: _3; ﬁ g}:g;::; axarcise of powers conferred under section 13{12) read with rule 3 of the Security Interest (Enforcement)
:Mmsm Seni bt b hin et o e i I Audited | Mudited | ‘Audited | Aueited | 30.06.22 | 30-06.21 | 31-03.22 EHE; Rules, 2002 issued/published notices upon the borrowers to repay the amount mentioned in the notices
earning_centre.htmi. {e-Auction leasing section. ) Audited | Audited Ausdited | Audited e : . E
2. Earnest Money Deposit (EMD): 5% of the total contractual bid value to be SHandalone|Standalone S iandalene| Siandalone| Consclidaied | Gonsclidaied | Consclidarisd Consobisted | within 60 days from ﬂ':IEl date of receipt of the Slﬂld notices.
deposited cnline during the aucton. EMD of the successiul bidder will be refained as 1 | Toda!l Incoma from Oparations 1435 . 102.87 FERT 18,35 ; e 87 144,19 The borrowers having failed to repay the amount, notice is hereby given to the borrowers/Mortgagors/Guarantor
Security Deposit, 2 | Mal ProfitiLoss) for the period ekons Tax, in particular and the public in general that the undersigned has taken Symbolic Possession of the
3. Rallway Administration regfﬁr‘uﬂ?-me Elllfann anmu'r& righits :jr- shaort rermmage rhﬂﬁe Exceptional andor Extraordinary ems) | {161.43)  (195.01)] (163.13)] (v88.11) (161.45)] (19G.02)] (163.14)] [(788.16) | property described herein below in exercise of powers conferred on himfher under saction 13(4) of the
contracis at any poind time and Jor for ing any decision regarding the 3 | et Profniicss) for the perled befare tax ; - s : -
disconlinuation .'}-::I::?ffll-nuaﬁon af thesa confracts '.l.litl?lI m-:hsriﬁa-:ll'al:ldiljonagi tarrng and {eter En::a.ll':u-nmj and'or Extraprdinary flems] (161430  (195.01)] (B19.09)) (1. 481.631] (161450 (19502 | (819910 ) {1 481.68) EAN SieL TG WILE R DG sl rule_ o mf.: paamaltanae E.ga.mst Acoolnte, ;
conditions depending upon the continuationidiscontinuation of these lrains or 4 | Hat Profutiossy for the pariod aMer fax The borrowars/Mortgagors/Guarantorin particulars and the public in general is hereby cautionad not
commencement of rew frain services. S0R0/2022 {aftor Excopiional andior Extraordimany lems) | (161.43)) (195,01 (oR4.53) o,648.89] (16148 (185.02) | (982540 | (1,648 6 to deal with the properties and any dealings with the properties will be subject to the charge of the

SERVING CUSTOMERS WITH A SMILE & Iﬁﬁ:&mmixigﬁxlﬁgﬂgznﬁr Union Bank Of India Tor an amount mentionad herein below besides interest and othear

charges/expenses against accounts.

The Federal Bank Ltd. W= 5=- YY1/’ iraliii el _ _ _ _ o | _ ! [ Description of Property
Khasra Mo, 463, Near Tikli Bus Stand, Your Perfect Banking Partner 6 | Equily Share I::_'||:-|Il:.’|| Mame of Account taken in Daézﬁ]na?]:ragﬁg of D‘;’t& ﬂfTﬂ_kll'lg
{Face Value of Rs. 2- per shar) 1,148.73| 114873| 114873 1,14873 1148 73| 1 14B73 | 1.14B.73 1,148 71 | OSSES3I10N
Tikli, Gurgaan-122101 s (Face Velue o P 2 P i it
. 7 | Equity Share Cap /s Basheshar Dass Mohan Lal |1, Al the plece & parcel of land & 04.04.2022 04.08.2022
{Faca Valwa of Rs. 10/ par shara) - ) - _ o - 2954 28,54 2954 2054 | s i " 3
NOTICE FOR PRlVATE SALE GF GGLD 7 |Reserves (axclusing Revaluation Reserve) | 1528.41) 35A3.35) 1689.84] 168984) 1037.87] 309286 1.199.82| 1199.32 building admeasuring 66.66 S, yards situated at Property Mo, |RS 37.14,657.45/- (Rupees Fifty Seven
Notice is hereby given for the |_nfnrmat|nn of all concerned that Gold| |a |Eamings per Share of Rs.2 wach 166C321U37P1 MCK No. 1018/11 Old, New No. 253 — A/15 MCK, |Lac Forteen Thousand Six Hundred
Omaments pledged in the following Gold loan accounts, with the under :Iran E::}E"Uf@ and disconfinued cperalions| : _ _ : : . : _ Situated at pattiChoudhary, Ram Nagar, Near New Grain Markat, | Thirty Seven and Paise Forty Five Only)
mentioned branches of the Bank, which are overdue for redemption and 2 Diluted. - : : - _ : : ; Kaithal owned by Smt, Neelam Mittal W/O Mohan Lal Bounded by — |together with interest as per the
which have not been regularised so far in spite of repeated notices, will be Mols Morth: School, South: Road 20 Ft Wide, East: Property of Smit. Kiran |contractual rate.
put for sale in the branch on or after 29/08/2022 as shown below: (aiThe sbove ks exiract of the dateded format of Guaredy Finencial Resulis fled with the Siock Exchanges under Regulstion 33 of the SEBI {Listing Mittal, West: Property of 2mt. Mamita Rani now Rajinder Kumar.
T —T AR TLp T p— and ofher disclosura requirermants) Regulations 2015, The full format of the Quanterly Financial Resuls ars available on the wabsites of the 2. All tha piece and parcel of Property House No. 195 having area 150 Sq. Yards Situated at Model Town,
Efﬂﬂhh | Venue: Khasra f-'- Near Tﬂ‘-f'UE Stand, Tikli, GUTEI“ 22101 Stock Exchangs wabste www.bssindia.com and wiw nseindia.com and on fhe Company webisie www.cinevistias.com Mandi Tnlf,.-nghp Jinpd Road, In cido kel Limits of i{a'rthil Dist. Kalth al owned by Smt. Neelam Mittal
Lo BT L AL For CINEVISTA LIMITED W/C Moh : & . : Risa : o .
- an Lal Bounded as — Morth: House of other, South: Road, Easl: House no, 194 Satpal, Wast:
o | B o e
Armon Vasnis harmender Yadav { Place: Mumbai e s e B L T T ——— - v
D e e 22336400004976 | Mohit 5933400006005 Date : 12.08.2022 CHAIRMAN Date: 09,08.2022 Place: Kaithal Authorised Officer (UNION BANK OF INDIA)

Parmod Vashist 22336400004984 | pawan Yaday
Surita 23000006211 | oo e /.. _ CAVBRIDGE TECHNOLOGY ENTERPRISES LIMITED

Abh e 9996400003451 Kaushal 22336400006013 B C c F U BA l N D lA LI M ITE D Regd. Office: Cabin No. 1,4 & 5, Level 1 (Ground Floor) Block 1, “Cyber Pearl”, Hitec City, Madhapur,
AT YO i TECHNOLOGY  Hyderabad - 500081, TS, India. Phone: +91-040-40234400 Fax: +91-040-40234600
Sharmil 2733640000502 | -2 SHAHERA 1D 7R E-mail: investors@clepl.com  Website: wiww.clepl.com  CIN: L72200TG1999PLC030997
narmila 2 Bhupender 9993400005007 Regd. Office : 4 K.M., Swarghat Road, Nalagarh-174101, Distt. Solan (H.P.) -mail: investors@ctepl.com  Website: www.ctepl.com -
Sharmila 2336400006336 iy SR EYIR i Tel : 9218423157 , Website :www.bccfuba.com, CIN : L51395HP1985PLC012209 UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2022
Sharmila 22335400005393 | SAUP Extract of UN-Audited Financial Results for the Quarter Ended 30" June, 2022 (Rs. in Lakhs)
Dhammender Yadav| 22336400001331 | Jeet Ram 22336400004588 Rs. In lakhs) ST. Particulars Quarter Ended|  Year Ended | Quarter Ended
Place: TIKLI, GURGAON Branch Manager, Quarter Quarter Quarter Year No. 30-Jun-2022 | 3T-Mar-2022 | 30-Jun-2021
Date: 13.08.2022 (The Federal Bank Ltd.) g —— Ended Ended Ended Ended T [ Totatincome from operations (ne) 363988 12224730 248382
JAGSONPAT FINANCE & LEASING CTD. Ma. 30.06.2022 | 30.06.2021 | 31.03.2022 | 31.03.2022 2 NetProfit / (Loss) for the period (before Tax, Exceptional and/or 72847 17559 24725
Read. Office: 28, i ?F,\Il: L656929':)L1I(9?I1Phcg43l182  New Delhi- 110048 (Unaudited) | (Unaudited)| (Audited) | (Audited) Extraordinary items)
eqd. Office: D-28, First Floor, Greater Kailash Enclave - 1, New Delhi - . =
Tel : 011-49025758, Fax : 011-41633812, Web : www.jagsonpal.co.in, Email: jagsonpalfnance@gmail.com 1 | Total Income from ﬂp&mh{lns 473.28 27412 E:’f:'.'ﬁ.g 2,823.33 o | TetFront/ (L0ss) forine period betore tax (atter Exceptional and/or Fesa 17099 GLIES
i . . Extraordinary items)
2 | Net Profit{Loss) for the period 13.80 25,88 B.32 o426
Extract of the Standalone Statement of Unaudited Financial Results : : - : 7| Net Profit 7 (LoSS) for the period after tax (after Exceptional and/or 699,02 97957 22838
for Quarter ended 30.06.2022 X inLacs) (before fax, Exceplional andior Extraordinary items) _ _ Extraordinary items)
: y
Unaudited] Audited | Unaudited 3 | Net meﬂ'qﬁﬁf for the period berft're L“:'r:( 1380 25.88 b3z 59.01 5 | Total Comprehensive Tncome for the period [Comprising Profit/ (LosS) 802.46 1064.93 320,64
PARTICULARS Quarter | Quarter | Quarter (after Exceptional and/or Extraordinary items) for the period (after tax) and Other Comprehensive Income (after tax)]
ended | ended | ended 4 | Met Profit{Loss) for the period after tax 13.80 25.88 8.32 £0.01 ~~6 | Equity Share Capital T 1963.10( 1963.10 196310
- U-2026 ST 03 J0Z20 005202} (after Exceptional andior Extracrdinary items) 7| Reserves (excluding Revaluation Reserve) as shown in the Audited 6575.53
Total income from operation (nef) 095 540 1059 & | Total CDmprEl"lenﬁnre Income for the period 13,80 25 &8 714 &R 1T Balance Sheet of the previous year
Net Profit/(Loss) Tor the perIO(l pefore tax and exceptlon 1tems (4.51) 4.92) .47 [Cmpngﬂng Pmﬁhll_ﬂssJ fﬂr thE‘ per":"j {aftﬁr ta:.:'l_ E“'"j Gther 3 tarnlngs Per Share (OT Rs. 10/- eaCh) (Tor Contlnulng Operatlons)
“Net Profit/(Loss) for the period after tax (before exception items) (@31) (492) 5.42 tﬂl‘l‘lpr&hensi'.'e ificata I:afler ta:;] . | Pas'c - 1 Rupoos’ — 9 -
" "Net Profit/(Loss) for the period after tax, exceptional items @3 @92 547 B EGUI'}' Shara Eapltal [FHE value of Rs. 'IE"'— each; 1531.01 1531.01 1531.01 153101 | Diluted - (in Rupees): 56 749 15
Total Comprenensive Income for the period [Comprising Profit/(Loss) @3 @92) 547 3 — 2, o THIE L
for the period (after tax) and Other Comprehensive Income (after tax)] 7 | Reserves (Excluding Revalution Reserve as shown in the - - 5 : Notes:
Equity Share Capitat 55004 S5O 0455004 Balance Sheet of previous year) a) The above is an extract of the detailed format of Quarterly Financial Results for the period ended June 30, 2022 filed with the Stock Exchanges under
. tiorTeserves (e Other Equity) _ _ _ & | Earmin ¢ share {of Rs. 10/- each) Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the said Quarterly Financial Results are
LR UM LA S Ll g DE o e L : available on the websites of the Stock Exchange(s) at www.bseindia.com and www.nseindia.com and the Company’s website at www.ctepl.com.
taé’;;’:?g‘glru"tae:je (face value <10/ each) 008) 0.9) 0.09 (for continuing and discontinued operations)- b) Extract from the Standalone unaudited financial results:
= ’ ' ' Basic {(In Rs.) 0.09 017 0.05 0.36 (Rs. in Lakhs)
Note: i I {7 r
1. The above is an extract of the detailed format of Quarterly Results filed with the Stock Exchanges under Diluted (In Rs.) 0.09 0. 0.05 0.3 Farticulars Quarter Ended|  Year Ended | Quarter Ended
Regulation 33 of the SEBI (Listing and other Disclosure Requirements) Requlation 2015. The Full format of the MNata - 30-Jun-2022 31-Mar-2022 30-Jun-2021
Statement of Unaudited Financial Results for the Quarter fended on 30.06.2022 are available on the Stock 1 The above is an exiract of the detailed forrmat of Financial Besults for the 012t Quarter endad 30th June, 2022 filed with the Stock [ncome from operations (net) T369.84 464788 T127.23
Exchange website www.bseindia.comand onthe company’s website www.jagsonpal.co.in. Exchanges under Regulation 33 of the SEB| {Listing and Other Dwclosure Requirerents) Regulations, 2015, The full format of the PFofit(Loss) before tax I9TEY 562 14498
By Order of the Board 01 st Quarter ended Financial Results is available on the Stock Exchange websites (www bseindia.com) and Company's website
Place : New Delhi Chairman & Managing Director S g Total comprehensive income for the period 263.29 220.34 T26.07
Date - 12.08.202 DIN - 00529230 2 Therg are m?xtram=pary|Mmslmrlng the Eeuartere::'-d{:-dJung.-.El:IEE. i : : -
3 The figures of the previous yeariquarter have been regroupedireamranged wherever necaessarny to comespond with the current year for Cambridge Technology Enterprises Limited
[ ' N figures. By the order of the Board Dharani Raghurama Swaroo
FORM A F Vhole. Time Dircotor
or BCC FUBA INDIA LTD. Place : Hyderabad Whole-Time Director
PUBLIC ANNOUNCEMENT s rdﬂﬂf: Date :August 12, 2022 (DIN: 00453250)
: , : i nav Bhardwaj
[ Under Regulation & of the Insolvency and Bankruptcy Board of India Eﬁ“ : zE"' D':':’; — Direclar : : :
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016 e, i (DI BTE5065)
Corporate Offlce at Plot No.98,Udyog Vlhar Phase IV Gurgaon 122015 (Haryana) and Branch Offlce at:- Plot No 30/30E Upper Ground FIoo
FOH THE ﬂTTEHTlDH ﬂF THE EHE D‘lT’D Hs UF thlali:nNshl\éajll I\gargt Na]:f%arth?ac(i;hBem%e&Jagzjtar ?’ho;vrolﬂ?mzmquNagag ther\:v %elhll :)ffltce Noc‘} F\!=|rst Ftlomt' Mal}a’!uxml N:it\ro 1;owe
(o] o. -1,9ector - 4, Vaishall, aziabad, ar Pradesn - under the Securitisation an econstruction o Inancia ssels an
IT POWER CONSULTING PRIVATE LIMITED anorcement of St/acurity Interest Act, 2002(hereinafte/rs"ﬁ1\%t"%. V\;hereas the Aur}orized Officer ("AQO") of/IIFL-HFL had taken the possession of thg
llowi rtyi t to the notice issued U the Act in the following | t t nos. with a right to sell th
RELEVANT PARTICULARS NORTH EASTERN CARRYING CORPORATION LIMITED tﬁsiﬁp@E%E.s:BQSEh& ‘Z\sé fi,:zvﬁ%'sfi,“:%g;s; tf”.mt of IFL-HFL's tues. The Sale wil ba doné by the undersigned through o
- uct V1 W Ie: www. uctr . .
HHH'IE nl: Enrpnmte Dﬁhmr l' Fmr :mmltlng F"“te llmliﬂd : {':IN i L51 ngL1 HE4PLI:{”9.4EE.:I 3 _B'DTTUWET\S)I Co- Derand-Notice Dceblipﬁull of-the-tmmovabite Date of Physical "
? DH.L"E l:l‘ incorparation of Corporate |:I|:-|:|||}|' 16011987 ' Regd. Office : E-I]ﬁE_,'EI.T: Ram Bagh Road, Azad ME.I'I".E-'E._ Delhi- 110006 Borrower(s) / Guarantor(s Date and Amount property/ Secured Asset Possession Reserve Price
Aulhorty under which corporate deblar s | Regisirar of Companies —Deih : Tel. Mo.: 011-23517518-19, Email Id-csi@neccgroup.com, Website- www.neccgroup.com T ASHOK Wiehm - .32&?1(1&?‘; T Twenty | A Tt part and parcel of the property 20Jun-2022 K:@ﬂmmw
g ekl Statement of un-audited Financial Results for the Quarter ended 30.06.2022  (Rs.in Lakhs) o nZors Jagmall | Five Lo Seventy Fve Tnousand bearing Plot No-42, Kh No-822 Gotg G R hordo0z2]  Six Hundred Eighty Oniy)
Th 1 r o i ; ihar Vill. H. i| "Rs.34,93,031/-(Rupees| Eamest Money Deposit (EMD)
4 | Corparale Mentity Mo, | Limited Liabilty | U31101DL1997PTC 348169 S. Particulars 3 months ended | Previous Year | Corresponding 3 BRI 10502, Shanu Vihar, Vill. Hadbast, Lonifm 0y Te Sy 2k Ninet ' Rs.4,50,368/-(Rupees Four
idenifcation No. of Cororate Debéar No. (30/06/2022) ended months ended in (Prospect No 877244) g5 35,000/-(Rupees Thirly | Ghaziabad, 201102, Uttar Pradesh, Tﬁrgg Thorasnd orey Bkt Py Thonomnd Thioe
£l 4d p arad of r H Mo E-ﬁﬂ. E | Shiv ik {'almajrz'm] “.l' Pl'“l'ﬂl.l! w Thousand Only) India Thirty One Only) Hundred Sixty Eight Only)
I- fress IrEgE .m 08 and L e auement < allk, {Mi] 1.Mr. Chhitar Pal 02-Mar-2022 All that part and parce| of the property §ymbollc Po on RS.17,14,5Um-iRUpeeS
pnrﬂp&|-ﬁmte fil any) of comporate deblor | South Delhi, Mew Delhi — 110017 _ Rs.23,27,837/- (Rupees bearing Flat No FF-2 LHS, on Firs o1=Jur=2022 Seventeen Lakh Fourteen
B Insul-.urs:.'; commencament date in 10.05.2022 I - I:-Un-ElUﬂli-E'd:l I:H'Lidltﬂl']] {Uﬂ-ﬂudltﬂd} 2.Mrs. Manorama Twseenvtgn-r-?[]eoeuls_:ﬁg E\igi?ty Floor, on Plot No D-70, out of Khasra—Totat-OutstandingAs | LZ(:;'::::'::S HDZni:f(:;L,
respec { I.'.I'! Corporate dﬂt"i':lr | Total Income from Operations B200.30 25042 77 T041.83 Hundred Thirty Seven Only) | No.208 &210/2, area measuring 51.09 ©On Date 08- Aug - 2022 S 4:01 ’:(
—t L X = - —Bid Thcrease AMount— i ., S ihar, si 24,75, - s. 1,71, -(Rupees
7| Estimated date of ciosure of insoivency | 06.02.2023 2 | NetProfit/ {Loss) for the period (before Tax, 151.68 568.64 95.90 (Frospectye [ nerease AMOUMT | Sncilaba,  Ghaziabad, _Pincode] TWerly Four Lakh Sovenn Ons Laic §evéﬂty"<3ned
- - : i a i ’ , ,
resalulion process (Being 180 days from commencement of CIRP) Exceptional and/or Extracrdinary items) IL10036638) RS2 O (Rupees ety | 501012, Uttar Pradesh Hontred oot ol - Fifty onlyy
&. | Name and E‘EﬂiEIri.“jm I1I,.I!'!'-|,'.Er :H"E'. "ﬁjEl]" Kumar -SI'IEITIT-H 3 Met FTCIII'IZ." ':.I—'DESJ forthe F}Eriﬂd before tax 151.68 568.64 95.90 Date of Inspection of property -I EMD Last Date Date/ Time of E-Auction
'rm}"aqc"" prnﬁss'.jml aching as Intenm | Reg. No.: [BBHIPA-001/1P-PO2555/2021- 20221 3960 (after Exceptional and/or Extraordinary tems) 24-Aug-2022 1100 hrs -1400 hrs i 26-Aug-2022 till 5 pm. 29-Aug-2022 1100 hrs-1300 hrs.
Resoiution Professionsl : | 4 | NetProfit/ (Loss) for the period after tax (after 96.02 425,75 71.90 TV Rajesh 07-May 2021 Al That part and parcel of fhe propert] Physical Possession| REMI6T00:R
g Fuijrless arujﬂ{e—mrgnl :;fllhe rilerim C-333, 5L No, 14, Bhajanpura, Defhi - 110053 Exceptional and/or Extraordinary items) Shrivastava Sotoon Lah Forty Sevan | bearing Plot No. D-40, Flat No. SF-1 21-Jun-2022 Laskgv'::rnirtzn?:eghgﬁ ‘
rasoiulon proftessional, 3 regsianed Email ID; caveayshama@agmail.com [ ) Th d Three Hundred | (MIG), admeasuring 50 sq. yds. i.e.[ TotarOutstanding As |
win the Board i @Q | 2 gggncggnpriﬁaﬁliigﬁ:?ﬂﬂigﬂr ti‘:ﬁg[sa'}[c;?tg}:] 95.24 delaf 71.80 2:Mrs.Dimple oEisgfrl]ty Eigrgteorlljlg) © 41.80 sq. mtrs., Second Floor, RHS| On Date 10-Aug-2022 | Eamnest Money Deposit (EMD
10] Address and e-mai to be used for (-333. 5t No. 14, Bhajanpura, Delhi - 110053 EAATE L . pee (Prospect No 919093 , | Bid Increase Amount | Prem Vihar Phase-2, Khasra No. 1274{ R, 28.26.39THRupees | s LAl
i g ; i ; and Other Comprehensive Income (aiter tax)] 821530) = Loni, Ghaziabad, 201102, Utta y y . .
mrrﬂgmndgrm i Ihg inbanim Emml |D- Eﬁ\'uﬁ:ﬁﬁhﬁrma@gma".m : : RS.Z?,UOUI (Rupees Twenty Pradesh. Indi Six Thousand Three Nine Thousand Six
resoiulion professional 6 Equity Share Capital (face value Rs 10y/- per share) 5019.73 5019.73 2018.73 Eive Thousand Cnly) radesh, India. Hundred Ninety One Only} Hundred Seventy Only)
r - - ?‘ HE'EBWE Emiudlng Heual ualil:ln HEE&WB a5 pEr 43‘?3.88 Date of Inspection of property EMD Last Date Date/ Time of E-Auction
1%.] Last date for submission of claims £4.08.2022 24-Au
el Ciainr f yesa -Aug-2022 1100 hrs -1400 hrs 26-Aug-2022 till 5 pm. m
12 Gusses of credtors, kv wndeschuse ) | Wot apalicabla 8z par bt informalion B E:Li?ﬁess;ﬂﬁﬁgfeﬂ%uﬁim E::Eh:h] RTGS/NEFT Th fs detal foll N f th t:- IFL Home Fi Ltd,, b N fth B k.- Standard Charted
ol B lcr 1 sstenes ol wih o e SIS Pl s e 2 loie 3 e 21 Socount L oo i L) e 1 e St Grm
fny the dnlenm Rasokiban Prifeszing TERMS AND CONDITIONS:=
- = - : 1. For participating in e-auction, Intending bidd ired 10 Tegister thelr detalls With the Service Provider https://www.bankeauctions.com , well i
13| Mames ofinschency professicrals idantifisd Mot Applicable | a) H'-I.EESIL'“.- 0.18 0.85 0.14 ag\r/;)r?cem;%ijlrr]\gsmtc? c:arlécsjltlvfa‘)rlhenIgginlna?cccljun(-:r,rslcs(gei%ullBe and password. Intending bidde(res hefa\r\\/”ec?o srgpnmﬁr/ se‘r')]sd their "Teﬁgef?:lgRll\elwsalg?lrgnwrtvr?th";
I acl & authodsad rél['rE!.I‘:‘l‘l‘:E'lf'-'El:l‘fIEﬂ'ihfS |_'_|] Crilutad 0.19 .85 0.14 payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office. o ]
2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount"”. In case bid is placed in the las
Inacass |'_“EE' 13”“-:-5 far each class) Maoites: s ?hminutes o]f tlh:dc(:ilosir;]g t:g\g of thesz/Jcti]or;], trt:% closing tir?te wiél automEa'\t/iIcE:)ally grj]et ;jtﬁnded ffohr 5 minutes. b e AG and the bal .
, , . . I A . i it 25% of the bi t justi ithi t t id pri t t 0
it ia) Relevant farms and a) Relevant Forms availahle ¥ Th'a. abave is an exfract of tha '.'.'.j-E""-E_ﬂE.d tarmat of UH-E.LI-E._‘I".E‘E’ Financial HESU!IEIIIIE‘H '-'I"_!h “:"E BSE L“T_”EE';' and of &:ub?ge:niojuntl witer:iﬁ 1c‘)5uday:Ff)r%Srln the dgte_ o? confiiarrrm%ltjiron(gf (sazral?e IJJL;/Stt;r;gsecurgc\iNcl:relgitor. Acl)lutgzgositeaﬁgcsgy%necri cs)ha_lll b%ni(rzwethg_prgscribzg mog_e_ gfap]acyement
{b) Detas of sutharized representatives | Mtps:iibbi.govinfhome/downloads MNational Stock Exchange of India Limited under Regulation 33 of the SEBI (Listing Obligations and Disclosure 4. The purchaser has lo d%enfggltggsﬁgfghgpgrg'sc?r?éleug}ggﬂg”dtg%;e:ga and ggﬁ(}t%tgﬁ;?féfgg% ?gﬁeoggggt;ues like municipal tax, electricity charges
are gvalable &l by WA Requirements) Regulations, 2015, 5. gidd?rz tare advi(s’ed tg tgo thrfough the v;/etésite https://I?ankeat;ctiortl’s.fcom abnd thttptsh:llwgl\g.iifﬂ.cor'?lhome-Ioa:lr:slproperties-flor-auctic:‘n fo
i ! . ; ; ; o S p n ank i ww o el rope .
Wokice is heretiy given hal the Nasional Gompany Law Triunal, New Delhi Bench has odered the 2. The Hesulls_ are available on the website of the _Eurnpan-,r al www.neccgroup.com and website of Stock 6. F_?;rac':Ztaignﬂ:elgnprgggdﬂ'rgrfsn?j f#fngrt]rgf?ﬁ@ on %.'233%%';;%23:;35% bidders may contact the service F;Po%%?er iE::-mgile |S?-°§32§§§<g§§§§eg$
commencament of 3 corporate insoivency resoiulion process ofihe IT Power 'Eﬂﬂﬁlul"iﬂﬂ Private exchanges i.e. www.nseindia.com and \Irww..I:JHEl.rH;lla,cum_ ; ) : ; };&r;scitr::.ghpt:p&?{tﬂggmlme Numbers:@7291981124/25/26.and any property related query Mr. Jitendra Gupta @ 9372258003, Email:
Lirnited on 10.08.2022, 3. The ﬁ‘g'-lf'-‘—ﬁ of the March 22 quarter arneg bﬂ|ﬂnﬁlﬂ§l leU{E‘E between the audited ﬁﬂ'-lrf-‘ﬁ In respect of full financial 7. Notice is hereby given to above said borrowers to collect the householcfi articles, whi?h were lying in the secured asset at the time of taking physica
: [ 1 ion within 7 days, otherwise IIFL-HFL shall not b ibl | rty under the ci t .
The rtor o PowerConsling Privte Limd sty caled pan st oaimswin| [ Y27 210 unaucied Rgures published year 1o date upto the tird quarter of the relevant financial yearwhich | - f o ECERr i soeess ey v e oo ot 22 iyl ety S0 s il Sl sy ccrdance v Lov
proof en or bedore 24.08.2022 % the inberim resciution profiassional at the address mantioned against : Yo ; ; " and th t already paid will be forfeited (including EMD) and th rty will b in put to sale. '
EI'II]"!.' Mo 110 ag 4. Ehﬂ Elt!ﬂ"'.l'ﬂ Uﬂéﬂﬁd“ﬂdﬁﬁﬂﬂﬂﬂlﬂl ‘?jslljltshfﬂé thedql;arter ended };]unr?ﬂ 3':|, Eq:ﬁﬂlg"lﬂriTewm";Ezd Ebﬂgéﬂ-le Audit 10. Z\?) resee?vnéguglejigﬁtsytgaéo%ponglcc;n?f:lejgr(lfclacll}é/Ltlr?HgFlt_errr}ls)bggg ch)enc[;irt(i)c‘))r‘le o)f/ t\zlzrlde?/ggca:tlgr?L\j/vitﬁCiJat eossigning any reason thereof. In case of any
; : DR S I ommittae and thereafter approve the Board of Directors at their Meeting held on August 12, . ispute in tender/Auction, the decision of AO of lIFL-HFL will be final.
Thee financial creditors shal submil their claims with proof by electronic mears oy, All other creditors may 5. The fiquras of B nIJFI i ¥ rearouned/rearranaed where rgn 5 4 15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002
bt their claims with oroofin persan. b ef or by eleciranic means L 'E‘:I'U 250 F'"\-:-""" s hinancia ':I" darwersa ﬂ‘ﬁl UF‘ Jredr QE weherns avar ned EE.ar"l'. The Borrow_er are _hereby notified to pay t_he sum as mentioned above along V\_nth upto dated interest a]nd_ ancillary expenses before the date o
UM ' <11 pr0aTin persamn, Dy pasion ! . ! ? ot Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.
Submission of false or mislzading proofs of claim shall attract penalties. For North Eastern Carrying Corporation leg:"? Placer-New Delhi/Ghaziabad, Dater 13-Aug-2022 SdJ- Authorised Officer, IIFL Home Finance Limite
II_
Vijay Kumar Sharma {Sunil Kumar Jain)
Date: 11082022  Intenm Resolution Professional for [T Power Consulting Privade Limited Place: Dalhi Chairman & Managing Director mm 0 RATNAB H U M I D EVE Lo P E Rs LI M ITE D
Place: New Delhi Regn. No.: IBENIIPA-DDP-POZ5EHEI2-202215%60 | | Date : 12.08.2022 DIN: 00010695 LT =
o c CIN: L45200GJ2006PLC048776

Regd. Office: S.F. 207, Turquoise, Panchvati Panch Rasta, Nr. White House E.B.,C.G. Road, Ahmedabad-380009
WM Guijarat, India « Tel No : (079) 40056129 « Email: cs@ratnagroup.co.in « Website: www.ratnagroup.co.in;

EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR

WILLIAMSON MAGOR & CO. LIMITED THE QUARTER ENDED 30TH JUNE, 2022

Corporate ldentity Number(CIN) : CIN - L0O1132WB1849PLC017715 (Rupees in Lakhs except EPS)
Registered Office: 4, Mangoe Lane, Kolkata - 700001; Telephone: 033-2210-1221, 2243-5391, 2248-9434, 2248-9435
Fax: 91-33-2248-3683/8114/6265: E-mall: administrat leodr | m. Website: mit m Quarter endedl Quarter ended Quarter ended Year Ended
ax: 91-33- - : all: a strator@mcleodrussel.com, Website: www.wmtea.co St. Particulars 30-06-2022 | 31-03-2022 | 30-06-2021| 31-03-2022
EXTRACT OF STATEMENT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS No. (Unaudited) |  (Audited) | (Unaudited)| (Audited)
FOR THE QUARTER ENDED 30TH JUNE 2022 1 Total Income from Operations 4.60 4.60 210 15.90
{(Rs. in Lakhs) 2 Net Profit / (Loss) for the period (before Tax, (14.83) (12.87) (6.11) (29.90)
Standalone Consolidated Exceptional and/or Extraordinary items)
81 Baritcuilaet Quarter anded Year ended Quarter anded Yoar anded 3 | NetProfit/ (Loss) for the period before tax (after (14.83) (12.87) (6.11) (29.90)
No. 30.06.2022 | 31.03.2022 | 30.06.2021 31.03.2022 | 30.06.2022 | 31.03.2022 | 30.06.2021 | 31.03.2022 Exceptional and/or Extraordinary items)
(Unaudited) | (Audited] | (Unaudited) | (Audited) | (Unaudited) | (Audited) | {Unaudited) | (Audited) 4 | NetProfit/ (Loss) for the period after tax (after (14.77) (10.68) (6.11) (26.07)
1. Total Income from Operations | 119315 | s2sa3 | sse71 | 250746 | 119345 | 82543 | 55671 | 2507.16 Exceptional and/or Extraordinary fems)
2 | Net Profit for the p-arlm:i ; 5 Total Comprehensive Income for the period 0.00 0.00 0.00 0.00
(before Tax, Exceptional and/or Extraordinary items) B56.26 (2.500.71) 504 49 (957 .36) 855.76 (2,500.98) 504.41 (858.56) [Comprising Profit / (Loss) for the period (after tax)
3.| Net Profit for the period before Tax and Other Comprehensive Income (after tax)]
._...._.‘Eﬂ?f. EJE?_E.FIFIEI.“?!.;I:I?EIP.[. .I?Jli.l_l'a_l?r'dll'l-':lﬁ' itmms) | 85626 | (2.500.71) | 504,49 i (957 .36) | 855.76 | (2,500.98) | 50441 | (958.56) 5 Equity Share Capital 1370.00 1370.00 1370.00 1370.00
s finenlpmshan At g ok vl Reserves (excluding Revaluation Reserve) as shown 2107.32
flar E | | andior Ext i if THEE 44 03,71 479 16 1,448,709 TET.04 763,99 479 24 1,450.89 . ) . - - N :
= .tE Er. I:EEFI Iﬂ!‘r.EI i..:n Dr :IH'EEIF lI'I-F.IF':" I ng] ! . E i =2 { s -] 1 {. e ] . { Tl ) e bl bl A ( il ] - { e ] [ i s :l.. in the Audited Balance Sheet of the previous year
5.| Total Compreahensiva Incoma for the parod 8 -
[Comprising Profit for the period (after tax) and other Earnlngg Por Share (of Rs: 10/- each) .
Crriinhenatios i filed Sl (351.20) (367.62) (184.58) (1,008.06) (351.79) (367 .91) (184.64) | (1,009.25) glfogcor]tan|ng and discontinued operations) - (0.04) (0.43) 011 0.12
- = e - - . - - - - - - - - .- — - ma - - - - . - —— - = L Ll - b e - — . . aSIC: . . . .
6 | Paid-up Equity Share Capilal: Face value: Rs 10/- per share 100664 | 100564 | 109564 | 100664 | 109564 | 100564 | 109564 | 109564 2. Diluted (0.04) (0.43 om| 012
_T__Hmr'-'nh _l;_i_’.llﬂLHJIIT-EI H&vﬂlumhm Hﬂwrwa] il 1 i _ 11ﬁ 364, 34:1 ] ; i 1E-.H-EI'EI B2) _
B.| Earmnings par Equity Share 1EF"E] I;Ftn } (not annunlm&dj Note: . . : . . ) .
. Basic and Diluted 701 (6.42) (4.37) (13.23) 7.01 (6.43) (4.37) (13.23) a) The above is an extract of the ldeftalled format of QuarterIyConsorldated Financial Results filed with the Stock Exchanges under
e rfepgeer — ree—e—— rere— T p——. it et it Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly
Note : Standalone and Consolidated Financial Results are available on the websites of the Stock Exchange at www.bseindia.comand
1 Tha above is an axtract of the detalled format of Quarerdy Standalone and Consolidated Financial Result filed with the Siock Exchanges under Ragulations 33 of the SEBI (Listing Obligations the company at www.ratnagroup.co.in.
and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Yearly Standalone and Consolidated Unaudited Financial Resulls are available on the Slock Exchanges' b) The Turnover for the Quarter ended 30th June, 2022 is 13.62, Profit before tax is (5.81) and Profit after Tax is (5.75) on stand-
website/www. bseindia, com), (www.nseindia,com) and (www.cse-india.com) and also on the Company's website (www.wmiga.com) alone basis. (The amounts are mentioned in lakhs)
2  The above results were reviewed by the Audit Committee and approved by the Board of Directors in their respective meetings held on 11th August 2022, For, Ratnabhumi Developers Limited
For Williamson Magor & Co. Limited Mir K ?d/ i Shah
DEBASISH LAHIRI M Rawan oshah
Place | Kolkata Director Place: Ahmedabad Chairman and Managing Director
Date : 11th August 2022 DIN: 09451354 Date : 12-08-2022 DIN: 01887130
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RAKAN STEELS LIMITED
CIN: L2T320UP1985PLCOOTEE2
RfO: NH-2 (1 km from Bara Toll Plaza) Umran, Ranla,Kanpur Dehat-208311

Corporate Office: Anand Palace, ‘IFI-'4'4"-" Allen Ganj, Kanpur-208002
E-Mall: suppo h:unatue-a codn
Ph: Ragd. Office; +51-8538668888 WERB: www.rakansteals.co.in
UNALDITED QUARTERLY FINANCIAL RESULYS FOR THE PERIMHD ENDED ON J0TH JUNE , 2022
Bl &, I Lakhs

1. ST 3ehida foxitg ol & siifee it gR1 THiam i T a2 13 37, 2022 i
IS 3t deh | HEt & TR ded gr siftera § ford 7| wifafres sisherss A 3@
R EfawEE sifeed R Sy frd €1
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AUTO PINS (INDIA) LIMITED
Regd. Off.: Premise No. 40, 1st Fioor, India Mall, New Friends Colony,
Wew Delhi, South Delhi-110025
CIN: L34300DL1975PLEDDTI94 Landline: 91-128-41556591,92
Emall 1d: autopinsdelhi@gmail com. Website: hiips:/'www.autopinzindia.com

Statement of Unaudited Standalone Financial Results for
the First Quarter & Three Month Ended 30TH JUNE, 2022

(Rs. in Lacs except per share data)

l;luarlm' andad "raar Endad
Particulars 3.|] N mgz 31 |:|3 :EEIH 31 DE.HEE
(Unaudited)| (Audited) | (Audited)

Total Income from Operations 9ITV2 107837 610,85
Wet Profit / (Loss) for the period (before Tax,
Em:eplu:nnal andior Exn'a.-::-mlnar:.- iems) a.a1 10.30 44.04
Net Profit -'l. n:us-s-:l for the FIEFIEII.'J befare tax
[aﬂ,er E::-:epilnnal andior :::1ra-::n:||nar5r ||;ern5, 361 10,30 44 4
Net Profit | | {Loss) for the period afier tax nal’:er
Exc&phunal andor Entrwdmary Hams) 861 3575 a4.17
.Tnl:.an Eumprphanswe Inrnrne fnr_l:h:e-p-en;&d . =
|Comprising Profitiloss) for the pesiod (after tax)
_and Other I:umprehenslm Incams [al’ter ta:]] ) 561 35 ?ﬂ_ t_541__._1_T
F‘and up Equn',' Share Capltal [-::-1 Rs. 10 eanhh 5—???1 . .‘:-.'-':l r1__ I 5.'-'9.'-‘1
_I:I1h~Ef Equm.' H.& NA 55,52
Earnings Per Snare [-::-I Rs. 11- gach) [Inr
contmumng and discontinwed operations)-
1. Basic : .15 .63 112
2, Diluted. 0.15 .63 112
Notes:

1. The above iz an extract of the detailed format of the Uinaudites Standalone Financial
Resullz for First Quarter & Three Month Ended 30th June, 2022 filed with the
BSE under Regulation 33 of the SEBI (LODR) Regulations, 2015, The full format of the
Financial Results ended 30th June 2022 iz available on the B5E websife
{www. bseindia.comjand Company's website [htips:/hww.autopingindia.com)

2 The above Unaudited Financial Results were reviewed by the Audit Comnvitbea and
appraved by the Board of Diractors in s meeting held on 13th Augqust 2022,

For AUTO PINS (INDIAJLIMITED

Sd/-

RAJBIR SINGH

Place: Dalhi MANAGING DIRECTOR
Diate : 13.08.2022 DIM: 00176574

USiiehd hEATAE : = hid WX, VSN UNAT, MIETEE-201002, SH.
WTET : L25209UP1970PLC003320, A @ 0120 — 2701472,

3-8 :investor.grievances@splindia.co.in, d@Ee :www.splindia.co.in
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TAERT a1 & St © foF wsiied &t o § f9iRa gt & oF-3F 7 et et 524
oIt 3 ded FHaR, 21 FAawR, 2022 H 11.00 I gal. ALALY. HI e Hiey
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o HEH 9 AT w1 SR IR anfier RiE 2021-22 Afed TSiTR w G 37 AEH )
U had Seigeie Aem A A < Sl e €0 ua ey feuifeedt arier()
[ sl € |
HSH oM § o TSHTA &l a1 qen afties RAE 2021-22 !t der@ze www.splin-
dia.co.in, Wi® THFET A Hewg fafes =1 Ja@Ee www.bseindia.com ]
TATEENA @l dedEe www.evoting.nsdl.com W off 3IUeed B WeE  hdq|
ST/ Sieeen giaen o w9 g USied H IURrd a1 A1 of Wil | TShed F wite g
% e Tsfiem =it g § 3ucrey ¥ | i/ siudin & wrem | Sow | 9 o A wew
Sl IRAOET FEHT i, 2013 ST URT 103 % d8d RE GU HA & fAC 6t SR
HIHT TSI i g1 § e THe gl W 9A1 JagH o3 & g s9q a9t e
1 e 3-aifén gfaar (“Refle -aifn"’) iR TSien & QA g-diten fawe (Y3
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eiar | IR ST STIUTe ek SOl S-Hel AT Usiiha/3TaSe e |
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[t IPRYRET % I 3k Usiiepd S-Hel Id TR ST & S |
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PEARL GLOBAL

PEARL GLOBAL INDUSTRIES LIMITED

CIN: L74899DL1989PLCO36849

Registered Office.: C-17/1, Paschimi Marg, Vasant Vihar, New Delhi-110057

Corp. Off.: Pearl Tower Plot No. 51, Sector-32, Institutional Area, Gurgaon-122001, Haryana
Tel: 0124-4651000; E-mail :

EXTRACT OF CONSOLIDATED UN-AUDITED FINANCIAL RESULTS

FOR THE QUARTER ENDED JUNE 30, 2022

Quarter Ended Quarter Ended Quarter Ended Year Ended

investor.pgil@pearlglobal.com; Website: www.pearlglobal.com

(Rs. in Lakhs except earning per share data)

Particulars 30.06.2022 31.03.2022 30.06.2021 31.03.2022
{Un-audited) {Audited) (Un-audited) (Audited)
1. | Total income from operations E5,00645 | BIbULD | 4562186 | 2,71.95290
2. | Net Profit/{Loss) for the period (before Tax,Exceptional
|| andlor Extraordinary items”) 454874 |  3,1689.95 250.73 791000 |
3. | Net Profit / (Loss) for the period before tax (after
Exceptmnal and f or Ehtraﬂn::lmary -Iems ) 4,354.14 3.213.70 246.07 8,581.82
4. | Net Profit/{Loss) for the period after tax (aﬁer Exceptmnal
_______ | _Eiﬂ:l:l_.l'p_[_E_rt_r_a_?_l::Ellna_r}j_lLE[rl_s__}_______________ i o 3,637.70 2,849 39 (75.83) 7,010.88
5. | Total Comprehensive Income for the period(Comprising
Profit / (Loss) for the period (after tax) and Other
_____ | Somprehenaiie Income talor lax) 291999 | 304323 (105.61) 841614
_ 8. | | Equity Share Eaput.al 2,166.39 2,166.39 2,166.39 2,166.39
7. | Reserves (excluding Revaluation Reserve) as shown in
| the Audited Balance Sheet of the previous year. - - - 57,727.53
g | Eamlng Per Share (of Rs. 10/- each)
(for continuing and discounted operations) -
Basic : 16.84 12.51 0.08 31.46
Diluted : 16.84 1251 008 | 31.46

Motes:

meetings held on August 13, 2022,

Regulations, 2015:

{ ) Exmptmnal and/or Extraordinary items adjusted in the statement of Profit & Loss in accordance with Ind AS Rules.

(i} The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of
SEBI (Listing obligations and Disclosure Requirements) Regulations, 2015, The full format of the quarterly Financial Results{both
Consolidated & Standalone) are available on the Company's website at www.pearlglobal.com, besides the websites of BSE Lid.
{www.bseindia.com) and National Stock Exchange of India Ltd. (www.nseindia.com).

(i) The above results were reviewed and recommended by the Audit Committee and approved by the Board of the Directors at their

{iii) Additional information on standalone financial results pursuant to Regulation 47 of SEBI (Listing Obligations Disclosure Reguireaments)

(Rs. in Lakhs)

Place : Gurugram
Dated : August 13, 2022

Particulars Quarter Ended Quarter Ended Quarter Ended Year Ended
30.06.2022 31.03.2022 30.06.2021 31.03.2022
{Un-audited) (Audited) {Un-audited) {Audited)
| (a) | Turnover ' 32.786.82 34.972.59 16,990.33 893,377.06
(b) | Net Profit / (Loss) for the period before tax (after
Exceptional and / or Extraordinary items 2,156.52 1,614.68 606.15 3.610.59
(c) | Total Comprehensive Income for the period
(Comprising Profit { (Loss) for the period (after tax)
| and Other Comprehensive Income (after tax) 249.15 838.97 495.47 2.976.04
By order of the Board
For Pearl Global Industries Limited
odf-

(Pallab Banerjee)
Managing Director
DIN 07193749
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